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Counsels for both the parties are present. Heard in relation to the interim prayer that
has been sought by the Petitioner. In the light of the submission made by the Counsel
for the Petitioner and the document placed on record, the interim prayer is declined.
However, R1 is directed to give proper notice to the Petitioner in relation to any Board
meeting, EOGM and AGM to be conducted in future by providing all the necessary
documents as prescribed, by the Registered Post/e-mail address, if any, provided.
Counsel for the Respondent is directed to file counter in the main petition. Put up on
05.01.2018 at 10.30 A.M.
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